Cancellation of sitting
of the House
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SOME HON, MEMBERS : Let us not
sit tomorrow.

AN HON. MEMBER : What about
Private Members' resolutions ?

MR. SPEAKER : The resolutions fixed
for tomorrow will be taken up on thc’ mxh
instant. The House will not be sitiing
tomorrow. The resolutions will not be
cancelled but will be postponed to the 20ih
instant.

ot g0 WYo wANT : wsad WY, ...

weqw wEnw ¢ fRrer a@Wl, wig
&fsq | fora fea A€ wmaw) s faw

arg ait war 39 fam &t waga
arwa & At § W fag fa wif ¢

drow ¥ G femd 7 w3
| S

PHALGUNA 14, 1891 (SAKA)

243

12-20 hrs.

PAPERS LAID ON THE TABLE

RESOLUTION ON THE REPORT OF
CENTRAL WAGE BOARD FOR ROAD
TRANSPORT INDUSTRY

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI D. SANJI-
VAYYA): 1 beg to lay on the Table a
copy of Government Resolution No, WB-14
(6)/69 dated the 2nd February, 1970 on the
report of the Central Wage Board for Road
Transport Industry. [Placed in Library
See No. LT-2705/70]

Parzns UxpEr COMPANIES AOT

THE MINISTER OF STATE IN THB
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DEPART-
MENT OF COMMUNICATIONS (SHRI
SHER SINGH) : On behalf of Shri Satya
Narayan Sinha, I beg to lay on the Table a
copy each of the following papers under
sub-section (1) of section 619A of the
Companics Act, 1956 :—

(1) Review by the Government on
the working of the Film Finance
Corporation Limited, Bombay for
the year 1968-69.

(2) Annual Report of the Film Finance
Corporation Limited, Bombay for
the year 1968-69 along with the
Audited  Accounts and the
comments of the Comptroller and
Auditor General thereon. [Placed
in Library See No. LT-2706/70]

EMPLOYEES' PROVIDENT FUNDSH
(SIXTH AMENDMENT) SCHEME

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR, EMPLOYMENT
AND REHABILITATION (SHRI S.C.
JAMIR] : On behalf of Shri Bhagwat Jha
Azad. 1 beg to lay on the Table a copy of
the Employees’ Provident Funds (Sixth
Amendment) Scheme, 1969 (Hindi and
English versions) published - in Notificatiog



